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(ii) Need for Central Government's heip
to people in J & K affected by
sethack in tourist trade

SHRI ABDUL RASHID KABULI
(Srinagar) : The tourist trade in Jummu
& Kashmir has suffered a great sctback-
due to the pol.tical and economic tur-
moil shattering the overall c¢conomy: of
the State and depriving lakhs of people
of their livelihood, The people affected
inc!ude artisans, houseboat owners and
taxi drivers, hoteliers, transporters,
small businessmen and  daily-wage-
enrners, For two consecutive  years
people have withnessed violent agitations
which have resulted in scaring away
tourists from Kashmir since 1983 forcing
many holiday-seekers to abandon their
tours and sighisecing programincs.

In July & curfew was imposed in Sri-
napar and some other parts of Kashmir
Valley  This development has comple-
telv destroyed the prospects and what-
sover was left of tourist trade.

conditions of economic
living in Kashmir

In the present
deprivity of masses
Vailey the Government of India must
rise to the occasion and try to salvage
and provide succour to the idle and
starving lakhs people who have tradi-
tionallv been living on tourist trade.
Besides offcring * relief, incentives and
involving pecople in different  schemes.
let the recovery of the (axes and loans
from the affes ted p-ople be stopped for
the time being to tide over the crisis
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(iti)y  Proposed Railway Coach Factory at
Gorakhpur,
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